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PURAVANKARA

CONSTRUCTION

State Level Environmental Impact Assessment Authority, 6™ February 2009
Premises of TNPCB,

Tamil Nadus Pollution Control Board,

76, Mount Salai, Guindy,

Chenngi - 600 032,

Dear Sir,

S

Sub:  Submission of application Form 1 and Form 1A dlong with Annexure seeking
reviced Environmental Clearance for proposed modification in built-up area.

Ref : SEIAA Environnemental Clearance Vide Letter No. SETAA/TN/EC/8(a)/006/F -
20/2008 dated 24.07.2008.

We are pleased +to  inform that  our proposed consiruction at SNe.
53/3,53/4,53/108 55,56/1,67/2 & 57/4., Pudupakkam Village, Chengalpattu Taluk,
Kancheepuram District, was accorded Environmental Clearance by the State Level
Environmental Impact Assessment Authority of Temil Nady, a copy of clearance letter is
attached for your reference. .

We have now proposed 1o modify the plans to cater to the needs the recent turnaround in
economy.

The proposed. modification will be as follows:

¢ Increase in buili-up area from 144,598 M? 10 1,91,145.68 M2

* Increase in No. of Apartment from 1184 units to 2176 units,
* Increase in Water Consumption from 819 KLD to 1505 KLD, ;.
¢ Increase in Sewage Generation from 707 KLD to 1304 KLD,

¢ Increase in Solid Waste Generation from 3.6 T/day t0 5576 T/day.
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PURAVANKARA

Earlier proposal was 2 STPs with 400 KL capacities each to treat the total sewage
generation of about 710 KLD. Now, the capacities of STPs will be increased to 700 KL of
each STP to treat the total sewage generation of 1304 KLD.

Total fresh water requirement will be 1003 KLD after recycling of the waste water
generated from the Residential Apartment. Treated waste water will be reused for
flushing / greenbelt.

We herein have enclosed filled up Forml and Form 1A dlong with all requisite annexure to

enable you process and issue towards Environmental Clearance for modification.
We will be pleased if you do the needful af the egrliest by taking the proposal in the
immediate meeting.

Thanks and Regards

Fer Puravankara Projects Limited,

V. Ramakrishnan

GM - Tech
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Aravindhaan B S

From: Anandkumar Subbiah

Sent: Thursday, November 9, 2017 4:01 PM

To: cosmoecm@gmail.com

Cc: Sahi Ajai; Anand B V; Vasudevan G

Subject: Knowledge Transfer - STP,WTP & DG (Joint inspection)

Dear CCRWA - ECM,
Greeting form PROVIDENT,

This is for your kind information.We had a joint inspection on 07.11.17 with new facility team in the presence of CCRWA - President - Mr. Adhi Tnahgavelu. We
explained the entire cosmocity assets operations i.e, WTP, STP, Transformer Yard and DG operations in actual condition.

Thanks & Regards,

Anandkumar s - Manager - CSD

Puravankara Limited

{Formerly Puravankara Projects Limited)
No. 36/2, Gandhi Mandapam Road,
Kotturpuram, Chennai — 600 085.

Tel: +91-80-67724001 | Cell: +91 7338841398



Aravindhaan B S

From: CCRWA-ECM <cosmoecm@gmail.com>

Sent: Tuesday, October 31, 2017 7:17 PM

To: CRM Provident; CRM Puravankara; Sahi Ajai; Premchand Naidu; Anandkumar Subbiah; Vasudevan G
Subject: Provident Cosmo City Maintenance takeover by CCRWA

Dear PHL/Puravankara Team,

Cosmo City Residents Welfare Association CCRWA is taking over the Provident Cosmo City Maintenance from Nov-1st 2017 onward per the intirnation given to you on email dated 18th-
Sep-2017 and 19th-Sep-2017. Appreciated that you also had acknowledged and communicated the same to all owners on 5th Oct 2017. With reference to this CCRWA is in touch with you
both person(Site CRM office) and in emails addressed to all in the To: list regarding various items - please refer our emails to you dated: 19th-Sep-2017, 16th- Oct-2017, 17th -Oct 2017,
18th Oct 2017, 20th-Oct -2017, 231d -Oct -2017, 26-Oct-2017, 27-Oct 2017 and 30-Oct 2017. We would like to bring to your notice that majority of requested transition requirements are
still pending to be handed over/transfer from your side, which our team will continue pursuing with you to get it full-filled.

With respect to common area snags, which includes all the common assets as well, CCRWA is in the process of complete analysis on the current snags and provide you with the complete
snag list shortly in-order for you to full-fill the common area/assets transfer in perfect working condition.

Thanks & Regards,

CCRWA - ECM

Mission- make CosmoCity a better place to live
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PURAVARNKARA

15/02/2013

To,

The Member Secretary, |
Tamilnadu Pollution Control Board,
Guindy,

Chennai — 600 032.

Respected sir,

Sub:- Reply — TNPCB - Details with regard to queries for consent to establish

Ref:- 1) Your letter no.T16/TNPCB/F.005256/MMN/OL/2012 dated 24/01/2013
2) Our letter dated 12/10/2012 addressed to District Environmental Engineer

Further to our letter cited in the reference no.2 and your letter cited in the reference no.1,

please find below the details for the queries.

1) As directed by MoEF we have stopped our main construction activity. However, to

maintain the constructed structure we are continuing the basic maintenance and watering of

the structure.

2) Environmental Clearance has been granted for Phase I of the project. We have
commenced the construction of Phase I only without any violation of the EC. However, with
regard to Phase II construction we have applied before the SEIAA for expansion of the
project in the year 2009. Further, we appeared before the said Committee and made a
presentation on 8™ Decembar 2009 seeking the Committee’s prior approval for the proposed
expansion. However, the said committee was wound up and therc cxists no new
committee/authority to hear out our matter. Since the new committee has been formed, it has
been informed that our subject has been placed before the committee and we are waiting for

their advice. We have not carried out any construction in violation of the EC granted to our

project.

3) We have satisfied MoEF vide our letter dated 20/07/2012 that we have applied with

SEIAA for expansion of the project and made our presentation on 08™ December 2009.

4) The file has been placed before the new committee and we are waiting for their
advice. However, we would like to clarify that further development in Phase II project will be

carried out after obtaining EC for the same.

MG dlateay
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5) - Regarding the disposal of sewage, we proposed to reuse 273 KLD for toilet flushing,
Out of 377 KLD, 212 KLD will be utilized for gardening including avenue tree plantation.
The remaining quantity of 165 KLD is proposed to be disposed in the existing STP of
CMWSSB, located at Perungudi. The treated sewage shall be transported through dedicated
lorries after meeting the standards norms. It may be kindly noted the CMWSSB STP unit at
Perungudi collects the STP water from the privéte parties by collecting a nominal service

charge fixed by the government.

6) In this regard we will ensure that the standards and quantity of the disposed treated

sewage are maintdined at any given point of time.

7 In the covering letter the number of dwelling units and total built-up area were
wrongly mentioned as 2174 residential apartments and 191215.02 sq.mt. The values that are
furnished in the application (i.e.) 144596 sq.mt. may be taken as the correct value (with 1184

residential apartments).

8) As we have furnished replies to the satisfaction of MOoEF, we expect that the
notices/directions issued would not proceed further. However, we are yet to comply with one

of the condition of EC for getting CTE from Board is awaiting your favourable orders.

9) Considering our abeve explanations we request that the CTE to our project may be

granted at an early date.
Thanking you
Yours Sincerely,

For Puravankara Projects Limited -

| Authorised Signatory

Puravankara Projects Limited
No. 7, Seshadri Road, LVR Center, Alwarpet, Chennai - 600 018, Tel: 91-44 - 24997890/92/93/94 Fax: 91-44 - 24997891
Registered Office: 130/1, Ulsoor Road, Bangalore - 560 042 Tel : 91-080-2559 9000/4343 999¢€ Fax : 91-080—25_59 9350 www.puravankara.com
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Ref: PPL/Cosmo/2013-14/Tech, Monday, the 1 4 November 2013

By Regxstered Speed Post Ack. Due
By Hand delivery

To

The Director

Cffice of Ministry of Environment & Forests,
Paryavaran Bhavan,

CGO Complex, Lodiii Road,

NEW DELHI - 110 063

Kind Attention: Dr. P.B.Rustog' I,

Dear Sir,

Sub.: Puravankara Projects Limited - Construction of Residential apartment at
S.F.No.53/3, 53/4, 53/10B, 55/56/1, 57/2 & 57/4, Pudupakkam Village,
Chengalpattu Taluk, Kancheepuram District, TamilNadu.

Ref.: 1) File No. SEIAA/TN/EC/8(a)/006/F.20/2008 dt: 24.7.2008
2) Your office letter dated 14.10.2013, received on 05.11.2013.

We invite your kind attention for the lefter under reference 2™ cited in respect of our
- above subjected project at Chennai in Tamil Nadu. : ’

Point Nos. 1 to 10 are morefully dealing with chronology of events which have been
reflecting in almost all of your correspondence. The same points have been reptied
several times in our past correspondence and hence the replies are not repeated again

to save your valuable time.

We furnish below our replies (in bold letters) against each of your observations starting
from point No. 11(stated in italic smaller font) raised in your aforesaid letter.

- 11.i) Project authorities undertook construction activities of the project without obfaining consent to establish
fifl 19.03.2013 — Specific condition No. {i) of construction phase. v

As was already informed to your good selves, we had applied for CFE as early as
on 20.01.2012, vide Registration No. CC14323, Dt. 20.01.2012. However, due to the
administrative delays, the CFE was not granted tili 19.03.2013. Finally we had
- obtained the same from TNPCB vide Ref No.T11/TNPCB/F.No5256/MMN/OL/AJ2013,
Dt. 19-03-2013 and T14/TNPCB/F.No5256/MNMN/OL/W/2013, Dt. 19-03-2013 under Air
& _Water acts respectively. Though the construction activities were on till
1803 2013, in anticipation of CFE, we wold like to state that we have not violated
any of the A:r ‘and Water Poliution regu!atgons during this time. Hence it may be
please be considered for ratification of construction activities till 19.03.2013.

11.7i) Necessary permission fo draw ground water for the project has not been obtained-Specific Condition
No. (xix} Of construction phase. The project in their earier replies dated 31.12.2012 informed that they are

: 5: m . Pagelo
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working on obtaining the permission of CGWA for extraction of ground water during operation phase. Now,
contradicting with their statement and informed that their water consumption is lesser than 20 KLD and
hence they are exempted from taking NOC in accordance with the guidelines of CGWA, thus they have not
applied for NOC from CGWA. The project should either comply with stiputated EC conditions or the condition
should be got modified, based on proper Justification with supporting documents/data’ by making a formal
request fo the ministry in this regard .As per the EC loffor water requirement of the project is 819 KLD and
infake of fresh water is 546 KLD which will be met from CMWSSB. The project has not provided any
docurnent in support of the water ufilization from CMWSSB.

In-earlier replies dated 31.12.2012, it was true that we had informed that we are
working on obtaining the permission of CGWA for extraction of ground water
during operation phase. It was also true that the water consumption is lesser than
20 KLD and hence it is exempted from taking NOC in accordance with the
guidelines of CGWA, thus we have not applied for NOC from CGWA. Please note
that this statement is made for construction phase but not for operational phase.
The figures of 819 KLD and 546 KLD are dealing with period of operation but not
for the period of construction phase.

Also as per the proceduré we heed to approach to CMWSSB for supply of drinking
water once the construction works are complete and hence we are in the process

for the same.

11.i) I has been reporfed that two more blocks are added fo the existing one without prior approval of
SEIAA, which atiracts change in the scope of work-General condition No-(ii). The ministry had directed the
project fo stop the work vide letter No. SEIAA/TN/EC/S{ANO08/F-20/2008 dated 02.04.2012, but repoitedly it
appears that they had continued their construction work/activities without prior EC for the exparsion,

We, before the SEAC Committee, had applied for the expansion of the said project
in the year 2009. Further, we appeared before the said Committee and made a
presentation on 8% Dec 2009 seeking the Committee’s prior approvai for the
proposed expansion. However, there was no written communication to us about
the status of our application and it came to our knowledge that the said Committee
was wound-up and there exists no new Committee/Authority to hear ouf matter
out. The new committee is formed as of now and they have taken up our project
for discussion. Hence the above said ietter was issued to stop work at no fault of

us which may kindly be withdrawn.
We, therefore, request you to withdraw the points of 12 to 15 of your above referred
fetter as all replies to your concerns have already been furnished. Should you have any

further questions or concerns, we request you fix up an appointment with you so that we
can personally visit your office, explain and attend for the same.

Thanking you and assuring our best cooperation all the times,
Yours Faithfully, ' »
For Puravankara Projects Limited,

\”
W

(SFi Kri\shna Malisetti)
Director - Technical.

Encl.; As above.
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CONSTRUCTION

State Level Environmental Impact Assessment Authority, 6" February 2009

Premises of TNPCRB,

Tamil Nodu Pollution Control Board,

76, Mount Salai, Guindy,

Chennai - 600 032,

Dear Sir, _ ' -

Sub:  Submission of application Form 1 and Form 1A along with Annexure seeking
revised Environmental Clearance for proposed modification in built-up area.

Ref : SEIAA Environnemental Clearance Vide Letter No. SEIAA/TN/EC/8(a)/006/5 -
20/2008 dated 24.07.2008.

- We are pleased to inform that our proposed  construction at SN,

53/3,53/4,53/108 55,56/157/2 & 57/4., Pudupakkam Village, Chengalpatty Taluk,
Kancheepuram District, was accorded Environmental Clearance by the State Level
Environmental Impact Assessment Authority of Tamil Nadu, a copy of clearance letter is
attached for your reference. _

We have now proposed to modify the plans to cater to the needs the recent turnaround in
economy.

The propesed modification will be as follows: -

&

L

No.7,Seshadei Road, LVR Centre, Alwarpet, Chennai- 600 018, Tel : 914424997890 / 92

‘Increase in built-up area from 1,44,598 M? 10 1,91,145.68 M2

Increase in No. of Apartment from 1184 units to 2176 units,
Inerease in Water Consumption from 819 KLD to 1505 KLD, &
Increase in Sewage Genemﬁon from 707 KLD to 1304 KLD.

Inerease in Solid Waste Generation from 3.6 T/day to 5,576 T/day.

: 5
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Earlier proposal was 2 STPs with 400 KL capacities each to treat the total sewage
generation of about 710 KLD. Now, the capacities of STPs will be increased to 700 KL of
each STP to treat the total Sewage generation of 1304 kLD,

Total fresh water requirement will be 1003 KLD after recycling of the waste water
generated from the Residential Apartment. Treated waste water will be reused for
flushing / greenbelt,

We herein have enclosed filled up Forml and Form 1A dlong with all requisite annexure to
enable you process and issue towards Environmental Clearance for medification.

We will be pleased if you do the needful at the earliest by taking the proposal in the
immediate meeting.

Thanks and Regards

For Puravankara Projects Limited,

V. Ramakrishinan
&M - Tech

Page2 of 2
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Issued To, Submitted Sample

Seamak, Date of Report 11.08.2021

Chennai. Received on : .03.08.2021
Commenced on 03.08.2021
Completedon : 11.08.2021

SAMPLE CODE NO T2108020-01

SAMPLE DESCRIPTION STP TREATED WATER.
SAMPLE SOURCE PROVIDENT COSMO:CITY — PUDUPAKKAM.
Sl. | Test Parameters Units Results Tolerance Limits Test Method
N for Treated Cutlet
38 as per TNPCB
1 | Chemical Examination:
1 pH Value @ 25°C = 7.55 5.5t09.0 IS 3025 Part 11 1983 RA 2017
2 | Total Dissolved Solids mg/! 754 2100 IS 3025 Part 16 1984 RA 2017
Biological Oxygen Demand IS 3025 4
3 | (B0D) @ 27°C for 3 Days mg/! 3.0 30 25 Part 44 1993 RA 2014
4 | Gremical Oxyaen Dentand ma/l 52 250 IS 3025 Part 58 2006 RA 2012
(COD)
5 | Oil and Grease mg/! | BDL (DL 1.0) 10 1S 3025 Part 39 1991 RA 2014
6 Chloride as CI mg/i 194 1000 IS 3025 Pait 32 1988 RA 2014
7 Total Hardness as CaC0O; mg/! 434 - IS 3025 Part 21 2009 RA 2014
8 Total Alkalinity as CaCOs g/l 357 - IS 3025 Part 23 1986 RA 2014

##%% End of Reportx=

BDL-Below Detection Limit, DL-Detection Limit

R I P
Verpdd by Authorized Signatory

Terms and Conditions

« The Test Resuls relate only fo the items lested. W GAYATRI DEVY

« This Test Report shall not be reproduced anywhere except in full and in the same format without the
written approval of GLIPL.

« The tested Hems will not be retained for more than 15 days from the date of issue of Test Report unless otherwise agreed
with the Customer or as required by the appilicable regulations.

» The Laboratory’s responsibility under this report is fimited to proven willfull negligence and will In no case be more than tne

invoiced amount.



